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Aditya Bilra Corporation

Dated 19.04.2019 

To, 
The Deputy Collector 
Duddhi 
Sonbhadra-231216 

Subject:- Regarding the incident of carbon emissions from Birla 
Carbon Plot Line-2. 

Sir, 

In connection with the above, it is noteworthy that the 
production was stopped due to closure of MBF screw conveyor in 
Carbon Black Line-2 from 1:45 pm on April 14, 2019. To restart the 
MBF screw, the carbon collected in it was removed from the drain 
pipe after switching on the water sprinkler. During this time, after 
5:00 pm, due to strong wind, carbon particles flew outside the four 
walls of the carbon black plant. This process was immediately 
stopped after seeing this incident. Later, by pouring water inside the 
MVF screw, the screw was cleaned. 

Learning from this incident, the management decided that in 
case of such a problem in future, the carbon inside the MVF screw 
would always be wetted and taken out, so that carbon emissions 
could be prevented. In this regard, the plant was inspected by the 
officials of Uttar Pradesh Pollution Control Board on 15.04.2019 and 
the maintenance of environment related equipment was found to be 
correct and the quality of the environment was found to be as per the 
standards. 

This is that according to Dr. M.R. Chakrawarty, a recognized 
doctor of Renukoot Nagar and Medical Officer of Rotary Club, carbon 
black is not a hazardous product and due to the presence of carbon 
black in the body, there is no allergy of any kind. 

Therefore, you are requested that keeping the above facts in 
view, the management assures you that such an incident will not be 
repeated and make efforts to end this proceeding here. 

Thank you. 

For  Birla Carbon India Pvt. (Unit:- Renukoot) 

Sd/- 

J.P.N. Singh 

Factory Manager 
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ADITYA BIRLA 

BIRLA CARBON 

Dated:-19.07.2019 

To, 

Regional Officer Sir,  

Regional Office 

Uttar Pradesh Pollution Control Board 

M.S. 162, North Mohal (Near Chandi Hotel) Robertsganj, Sonbhadra.

Sub:-Regarding prevention of air pollution caused by carbon 

 

In relation with 

Sir, 

Please refer to your letter No. 112485/Birla Carbon/
Vol-6/2019 dated 24.042019, the status of compliance on 
inspection report is as follows- 

1. The work of permanently cubbing all the drain
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Sincerely 

Birla Carbon India Pvt. 

Ltd. (Unit:-Renukoot) 

Sd/- 
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J.P.N Singh 

Factory Manager 

Attachment – above. 

Birla Carbon India Private Limited 
(Formerly known as SKI Carbon Black (India) 

Private 
Limited 

MurdhawaIndl, Area, P.O. RenukootDist, 
Sonebhadra 

231217, UP, India  
T:-91-5446 252388-91/255020 | F: +91 5446 

252387/W:www.birtacarbon.com 

 CIN: U23201MH2013PTC241741 

Marketing Office 910-911, Kalash Building, Kasturba 
Gandhi Marg, New Delhi 

110001/T: +91 11 23351069/71/F: +91 11123350594 
Regd. Office Adiya Birla CCentre, S.K. Ahire Marg, Worli-

Mumbai-400030 India  
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REGIONAL OFFICE, 

UTTAR PRADESH POLLUTION CONTROL BOARD,  

SONBHADRA 

Ref. No. 112485/Birlacarbon/Val-6/2019  

 Dated 24.04.2  

Very important  

To, 

M/s Birla Carbon India Pvt. Ltd.  

(Formerly M/s EraKI Carbon Black India Pvt. Ltd.),  

Murdhwa, Renukoot, JanpadSonbhadra. 

Sub:-Regarding prevention of air pollution caused by 

carbon black emitted from industry. 

Sir, 

Please keep in perspective the complaint received 

against the above-mentioned industry through social 

media which was received by this office through the 

District Magistrate's office, in the context of the 

inspection of the industry conducted by this office on 

dated 15.04.2019. At the time of inspection, it was 

found that the flat black installed in the industry a 

serious problem of air pollution had arisen in the 
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surrounding environment due to tripping of main filter 

screen conveyor in the reactor line and the carbon 

present in the bag house being released into the 

atmosphere while cleaning it on dated 14.04.2019, 

which was affecting the health of the people nearby. 

And there is a possibility of adverse impact on selection. 

Therefore, keeping in view the facts mentioned in the 

inspection report and experience report received in the 

above context, you are directed to comply with the 

following points: 

1. All the drain points of the main bag filter line 01

and main bag filter line 02 screw conveyor

installed in the industry should be completely

covered with metal sheets permanently.

2. A system of multi ladders rain guns should be

installed for water sprinkling all around the main

bag filter line 01 and main bag filter line 02

installed in the industry and its mock drill should

be done regularly for effective functioning.

2679



3. In case of tripping of the screw conveyor by the

industry, the carbon black should be discharged

inside the bag house only after completely

weighing it so that there is no emission of carbon

black.

4. Central Pollution Control Board, New Delhi and

Uttar Pradesh Pollution Control Board by

installing Continuous Online Emission Monitoring

System within a month in each case for

continuous monitoring of suspended particulate

matter in the flue gas emitted from both the

chimneys installed in the industry along with

purge gas filters. It should be linked to the server

of Pollution Control Court.

5. A green belt of tall, dense and pollution-resistant

types of plants should be developed around the

industrial premises.
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6. The samples of flue gas being emitted from the

chimneys installed in the industry should be

collected every quarter by the industry from a

laboratory recognized under the Environment

Protection Act 1986 or NABL accredited laboratory

and the serial number should be sent to the State

Board.

You are further directed to ensure compliance with 

the above points and send the compliance report to the 

State Board and District Administration Sonbhadra as 

soon as possible. 

Yours sincerely, 

Sd/- 

24.04.2019 

(Regional Officer)  

Copy - For information to the following.  

1. District Magistrate Sir, Sonbhadra.

2. Chief Environment Officer (VRRA-2), Uttar Pradesh
Pollution Control Board, Lucknow.

Office Address: H.No.162, Uttar Mahol (Near Chandi Hotel) 
Robertsganj, Sonbhadra (231216) 

Phone No. 05444-222464, Fax No. 05444-222464 
Email-id rsonbhadra@uppeb.com 
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ANNEXURE- C 
REGIONAL OFFICE, 

UTTAR PRADESH POLLUTION CONTROL 
BOARD,  SONBHADRA 

Dated 
Letter No. G000254/JGRS/2021 
29.06.2021 
To, 
M/s Birla Carbon India Pvt. Ltd.  

(Formerly M/s EraKI Carbon Black India Pvt. Ltd.),  Murdhwa, 
Renukoot, Sonbhadra. 

Sub:- Regarding the complaint received through ITGRS reference 
No. 40020021006687 under the Integrated Grievance Redressal 
System. 

Sir, 

Please take reference of the above-mentioned subject 
and in this regard, it is to be informed that a complaint was 
received by Shri Rohit Chauhan Gram-MurdhawaGram 
Panchayat-Murdhawa Development Block, MyorpurTehsil 
Duddhi, District Sonbhadra 

3689



Therefore, you are directed to regularly operate the air pollution 

control system established in the industry and ensure to get the 

test report of gases and ambient air emitted from the industry 

done by a recognized laboratory and send it within 15 days, 

Otherwise, action will be initiated against you under environmental 

laws for which you will be solely responsible.. 

Therefore, as per above, IGRS reference No. 

40020021006687 is disposed of from this office level.
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Aditya Bilra Corporation

To, Date 9th July 2021 

The Regional Officer, 
Regional Office 
Uttar Pradesh Pollution Control Board 
M.S. 162, North Mohal (Near Chandi Hotel)
Robertsganj, Sonbhadra.

Subject: - Regarding the complaint received through IGRS 
reference number 40020021006687 under the 
Integrated Grievance Redressal System. 

Sir, 

Please refer to your letter number G000254/IGRS/2021 dated 
29 June 2021, in which, in the context of the complaint of Sh. Rohit 
Chauhan, regularly operate the air pollution control system 
established by you in the industry and Instructions were given to get 
the monitoring report of gases emitted from the industry and 
ambient air from a recognized laboratory and send it within 15 days. 

In compliance with the above Ecomen Laboratories Pvt. The 
test report of Ambient Air of LTD, Lucknow is attached for your 
information. 

Thank you, 

Sincerely 
Krite Birla Carbon India Pvt. Ltd. 
(Unit- Renukoot) 

Sd/- 
RK Raghuvanshi 
Factory Manager 
Attachment: above 
Copy for information 
1. Hon’ble District Magistrate Sonbhadra
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Deepak Singh

From: Deepak Singh
Sent: 29 September 2023 18:59
To: Consultant Judicial-NGT(P.B.)
Cc: pankajsrv25@gmail.com; ms@uppcb.in; Nikitha Shenoy; Sushil Dogra
Subject: RE: OA NO. 442 of 2023 | Pankaj Srivastava versus Birla Carbon India Pvt. Ltd.
Attachments: Affidavit  Reply affidavit on behalf of the Respondent birla.pdf

Dear Sir/Madam

Please find attached Reply Affidavit is being filed on behalf of Respondent (BIRLA CARBON INDIA PRIVATE 
LIMITED) in OA 442 of 2023.

Please acknowledge the receipt.

Regards
Deepak Singh
Court Clerk
Advocate for Respondent
9911180884
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